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LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR. SPEAKER: The Committee on
Absence of Members from the Sittings
of the House in their Twentieth Report
have recommended that leave of ab-
sence be granted to the following Mem-
bers for ihe periods indicated agamnst
pach:

(1) Dr. G. S. Malkote—18th March
to 17th April, 1975 (Thirteenth
Session).

12) Shri M. Kalyanasundram—17th
February to 26th March, 1975
(Thirteenth Session).

Is it the pleasure of the House that
leave as recommended by the Com-
mittee may be granted?

SOME HON. MEMBERS: Yes. Yes.

MR, SPEAKER: The Members will
be informed accordingly.
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than the wages given in other mines.
Kolar is the only gold mine in India
and there they are not given the wages
at par with wages in the coal mines.
My humble submission through you to
the hon. Minister is that some positive
sleps must be taken so that the strike
may be ended with due justice to the
employees of the Kolar gold mines.
Sir, the Minister is here let him make
a statement i1n this regard,

MR. SPEAKER: No. No. You get up
at any time and you want the state-
ment should come immediately. That
is mot possible,

(Interruptions)

MR. SPEAKER: This is very bad.
Any time, you get up without any
notice and without any wmotion and
slart speaking, out of the agenda. This
1s something very wrong.

I am not allowing anyone.

SHRI B. K. DASCHOWDHURY (Cooch
Behar): Sir, may I be allowed to make
a submission, just for half a minute ?

Very recently, P. & T. Department has
:ntroduced....
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SHRI B. K. DASCHOWDHURY : Sir,
may I make a submission ? I have al-
ready sent notice before 10 O'clock
under Rule 377.

MR SPEAKER: I have received it.
That 15 all.

SHRI B. K. DASCHOWDHURY: I
ghall be very brief.

MR. SPEAKER: I am really exaspe-
rated.
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I am going to delete it out of the pro-

cedures. I am not going to accept 377.
1 am not going to allow any 377.
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STATEMENT RE. REPORTED DEATH
OF ADIVASBIS IN RAJASTHAN AND
GUJARAT

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRICATION (BHRI SHAHNAWAZ

" APRIL 16, 1973

Adivedls (Stat,) 208

KHAN): Government’s sitention has
been drawn to reports in the
Indian Express of 26th 1978

reported deaths of Adivasis in
Banswara and Panchrmahals digtricts,
This is really very sad. The State
Govarnments were immediately con-
tacted for detalls, In the case of Guja-
rat, 284 cases of hepatitis were reported
in 111 villages between September, 1074
and January, 1975, resulting in deaths
of 85 Adivasis. In Rajasthan, 172 per-
sons are reporied to have been treated
for jaundice and fever in the local
hospital of Banswara between Deceme
ber, 1974 and January, 1975 resulting
in 15 deaths. The latest report from
Rajasthan Government indicates 58
deaths in all due to jaundice in Bans.
wara District.

At the Instance of the Ministry of
Health and Family Planning, investi.
gations were carried out by the Natio-
nal Institute of Nutrition, Hyderabad
and the National Institute of Communi-
cable Diseases, Delhi during December
1974—January 1975. Results of the stu-
dies indicate that the outbreak of these
diseases til] then was most likely due
to the consumption of maize heavily
infested with the fungus leading to
aflatoxin toxicity, Several factors may
have caused the tragedy vir., unusual
rains that affected the malze crop. 1m-
proper storage of the maize by villa-
Kers which promoted fungus contami-
nation and consumption of the contami-
nated maize by affected house-holders.
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SHRI SHAHNAWAZ KHAN: I may
clarity that both the State Governments
have reported that the stocks of food-
grains consumed were not received by
the house-holds from Governnment
stocks I may also add that adequate
precautions are taken by the F.CIL
azainst possible spollage and only such
rtocks as are fit for human consumption
and conform to the P.F.A, Specifications
arc allowed to be issued for distribu-
tion,

The Government of Gujarat have
arranged for medical relief in the vil-
lages concerned and have alsg taken
sleps to educate the villagers to vse
chiorinated or bafled water and tn avold
using spofled gralns.



